
OFFICE OF TI-IE PRINCIPALDISTRICT &'. SESSIONS JUDGE (HQS),
TIS HAZAR1, DELI-II

OFFICE OF CHAIRPERSON (ELECTION CO1\A[MI'I'I'EE),
DBAELECTIONS-2024

No. /EC/DBA/2025 Dated 13.02.2025

To,

Sh. Umesh Kumar Jaiswal,
Sr. Manager, Technical,
SEC Communications Pvt Ltd.
301 309, 3”‘ Floor, Ansal Tower,
Nehru Place, New Delhi-110019.
Mobile No.886(tI083469.

Sub: Issuance ofproximity cards.
Sir.

This is to request you out of 4170 applications approved
through portal. 3796 Proximity cards have been received by the
undersigned till now. Around 374 cards are yet to be received. I am
instructed to request you goodself to expedite the process and deliver the
remaining proximity cards at the earliest.
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1) The Registrar General. Hon“b1e High Court of Delhi. New Delhi.
2) PS to Ld. Principal District 8: Sessions Judge (I—lQs), THC. Delhi.
3) PS to Ld. Principal District & Sessions Judge (West). THC, Delhi.
We Dealing Assistant, Website Committee. Tis Hazari Couns, Delhi with

directions tc upload the list and letter on the official website of Delhi District
Courts. Tis I iazari Courts. Delhi.

5) R & I Branc 1 (HQ). THC. Delhi with direction to display the letter and list on
all notice bc ards and other necessary places. g _

Nodal Officer, Election Committee
Delhi Bar Association 2.024


